INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF B BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl | Appeal Number As:r:rt. Assessee Name Remarks

REr /gbzm 2018-19 |[D] COAL INDIA LIMITED

2 /'g‘_ /2023 | 2017-18 | [D] COAL INDIA LIMITED

L /;fgi /2023 | 2020-21 |[D] COAL INDIA LIMITED

g1l ot /SJAL /2025 | 2022:23 | [D]K.P SAHA PVT LTD

5l /ég:‘_ /2026 | 2013-14 | [A] GAUTAM CHANDA

6 “I.(gf_ /2026 | 201314 |[A] GAUTAM CHANDA

7l /Ecri /2026 | 2072:2023| [A] HAPPY NIKETAN PVT. LTD.

A

11-Aug-2026




